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 will  follow  from  their  implicit  confes-
 sion  of  collusion  with  China,  which  is
 an  enemy  nation?

 Shri  Swaran  Singh:  1  the  first
 place,  none  of  the  leaders  of  the  Naga
 hostiles  who  are  carrying  on  these
 talks  has  ever  suggesied  that  they
 want  to  seek  any  Chinese  help.  It  is
 not  for  us  to  suggest  that  they  should
 do  this  or  do  that.  We  are  interested
 in  finding  a  satisfactory  solution  so
 that  the  misgivings  that  the  Nagas
 have  been  feeling  and  having  all  this
 time  may  disappear  from  that  sec-
 tion  of  the  Naga  people.

 12.44  brs.
 PAPERS  LAID  ON  TIIE  TABLE

 ANNUAL  Report  OF  INDIAN  CENTRAL
 SuGARCANE  COMMITTEE

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agricelture  (Shri
 D,  R.  Chavan):  Sir,  I  beg  to  lay
 on  the  Table  a  copy  of  Annual  Report
 of  the  Indian  Central  Sugarcane  Com-
 mittee  for  the  year  1963-64.  [Placed  in
 Library,  see  No.  LT-4155j65].

 NoriFICATIONS  UNDER  SEA  CusTOMS
 Act  aND  SALT  ACT

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shri  Rameshwar
 Sahu):  I  beg  to  lay  on  the  Table:—

 (1)  a  copy  each  of  the  following
 Notifications  under  section
 159  of  the  Customs  Act,  1962
 and  section  38  of  the  Central
 Excises  and  Salt  Act,  1944,

 making  certain  further
 amendments  to  the  Customs
 ang  Central  “xcise  Duties
 Export  Drawback  (General
 Rules,  1960:—

 (i)  GSR  437  dated  the  20th
 March,  1965.

 (ii)  GSR  438  dated  the  20th
 March,  1965.
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 [Placed  in  Library,  see  No.
 LT-4165|65).

 (2)  A  copy  each  of  the  following
 Notifications  under  section
 296  of  the  Income-tax  Act,
 1963:

 (i)  3.0.  1002  dated  the  29th
 March,  1965,  containing
 Corrigenda  to  Notification
 No.  5.0.  2567  dated  the  28th
 July,  1964.

 (ii)  S.O.  1003  dated  the  29th
 March  1965,  containing
 Corrigenda  to  Notification
 No.  S.O.  591  dated  the  15th
 February,  1965.  [Placed
 in  Library,  see  No,  LT-
 4157/65].

 12.45  hrs.
 COMMITTEE  ON  ABSENCE  OF

 MEMBERS
 TwELFTH  REPORT

 Shri  Khadilkar  (Khed):  Sir,  1  beg
 to  present  the  Twelfth  Revort  of  the
 Committee  on  Absence  of  Members
 from  the  Sittings  of  the  House.

 12.45-1/2  hrs.

 ESTIMATES  COMMITTEE

 SIXxXTY-SEVENTH  REPORT

 Shri  A.  C,  Guha  (Barasat):  Sir,  I
 beg  to  present  the  Sixty-seventh
 Report  of  the  Estimates  Committee  on
 the  Ministry  of  Transport—Calcutta
 and  Haldia  Ports.

 12.46  hrs,

 RE:  SELECTION  OF  SPEAKER.

 औसिहासन  सिह  (गोरखपुर)  :  मैंने
 आपको  एक  पत्र  लिखा  थः  ।  सदन  में  यह
 प्रथा चल  गयी  हैकि एक  लिस्ट  केआधार


